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Annexure lll (b)

Individual Business (Within India)

Business Inforce (Sum Assured in Crs) as at 31st March ....

Particulars

< Name of the Insurer
>

Non Linked Life Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (A)

Non Linked -General Annuity Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (B)

Non Linked - Pension Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (C)

Non linked Health Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year ( D)

Linked Business - Life business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (E)

Linked General annuity business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year ( F)




Linked Pension Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (G)

Linked Health Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (H)

Non-Linked VIP-Life Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (1)

Non-Linked VIP-General Annuity Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (J)

Non-Linked VIP-Pension Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (K)

Non-Linked VIP-Health Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (L)

Linked VIP-Life Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (M)

Linked VIP-General Annuity Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (N)

Linked VIP-Pension Business




Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (O)

Linked VIP-Health Business

Business in force at start of the financial year

Additions during the year*

Deletions during the year**

Business in force at end of the financial year (P)

Grand Total

Business in force at end of the financial year =A+B+C+D +
E+F+G+H+I+J+K+L+M+N+O+P

* Includes New Policies issued, Old Policies reinstated/revived.

** Includes policy terminations by death, maturity, lapse, surrenders or cancellations.

# Excluding linked Health Business, if any.

Source: DDD forms of respective type and category)

Signature of the Appointed Actuary




